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Lord Buddha’s Monument in New
Delhi

Dr. Ram Subhag Singh: Will
the Minister of Education be pleased
to state:

(a) whether there is any proposal
to erect a monument of Lord Buddha
in New Delhi;

(b) if so, whether the site of that
monument has been selected;

(c) the estimated cost of constructing
it; and

(d) how and when the design of that
monument will be selected ?

‘The Parliamen Secretary to the
Minister of Education (Dr. M. M.
Das) : (a) There is a proposal to erect a
monument in commemoration of the 2500th

" year of Buddhism,

(b) Yes, a site has been sclected pro-
visionally.

(c) The cost of the monument will be
estimated after the design has been deci-
ded.

(d) The matter is under considera-
tion,

Kolar Gold Fields

N? 33. Shri T. B. Vittal Rao : Will
thc :rmter of Natural Reummu and
fic Research be pleased to state:

(a) whether it is a fact that a Research
Team from the Centre has been deputed
to Kolar Gold Fields:

(b) if so, the names of its personnel
and terms of reference; and
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(c) whether any time limit has beem
fixed for the submission of its report?

The Deputy Minister of Education
(Dr. K. L. Shrimali): (a) to (c). A state-
ment giving the required information iz
laid on the Table of the House. [See
Appendix XI, annexure No. 52].

Scholarships for the Blind

*2334. Shri Radha Raman: Will the
Minister of Education be pleased to
state:

(a) the number of post-school scholar-
ships given or proposed to be given to the
blind students during 1955-56; and

(b) by what time all these scholarships
will actually be awarded?

The Parliamentary Secretary to the
Minister of Education (Dr. M.
Das): (a) About 15.

(b) Six to eight weeks,

All-India Co-operative Insurance
Societies’ Conference

*2335. Thakur Jugal Kishore Sinha:
Will the Minister of Finance be pleased
to state whether any decision has been
taken on the Resolution adopted by the
All India Co-operative Insurance Societies
Conference held on the 26th and 27th
August, 1955 at New Delhi with regard to.
relief frem income-tax ?

The Mtnin;:l; 1;(' bl;.wénnse h::;l CiNvi.l-

Expenditure (Shr . 0,
Sir. The representatives of the All India
Co-operative Insurance Socicties were
asked to furnish specific facts and figures
to show how co-operative Insurance So-
cieties are adversely affected and their
further representation in this behalf is.
awaited.

Accounting and Treasury Reforms

*2336. Shri S. N. Das @ Will the
Minister of Finance be pleased to state:

(a) whether the officers deputed on
Special Duty by the Comptroller and
Auditor General to examine the system
of Exchequer lssues and Control and
other allied reforms in the existing ac-
counting and treasury procedure have
submitted their report;

(b) if so, the nature of the recom-
mendations made by them; and

(c) the action taken to implement
them ?

The Parliamentary Secretary to the
Minister of Finance (Shri B, R. Bhagat):
(a) to (c). The officers d ted on Special

Duty were to report to t Comptroller





